
scre No. :an 

COMMI'n'EE ON THE WELFARE 
OF SCHEDULED CASTES AND 

SCHEDULED TRIBES 
(1980-81) 

(SEVENIH LOK SABHA) 

" FOURTH REPORT 

MINISTRY OP FINANCE, DEPARTMENT OP 
RCQNOMIC AFFAIRS 

(BANKING DIVISION) 
• I 

Action tUeD b, Government 08 the recommeodations contaiDed in 
the t1airb-thil'd Repott of the Commlttoc .on tho Wolf are of Sche-
daJod Cutes and Schy.wed Trlbea(Sl_ Lot Sabha) ontbe'Muu..-
tl'y of Pbl8l.ce~ Departmeatof Bconomlc Affairs (BankiDI Piv!-
.10ArRolvvatiOia for,1IDd cm.pl01mODt of, Scheduled Castel aad 
ScWtded Trlboa a. tJae c.tralBaak of 1JuUa. 

Presmrld to Lok Saliba on ? 7 r:~R 1981 . ......................... .. 
,'- 7 ~ ~ ~ 1·9 81 ' Laid in RqJya Sabha on ......... ' . ' .............. . 

.&.1 

I 
/ 

LOK SABQA aBCRBTARIAT 
NEW DELQl t 

1uwry, r/}81/PaUsa, 19D.I{S) 

. -Price I RI. 1.40 

i 



CONTBNTI 

CoIfPOll'l101'1 0. 'dIa COIIiIll'ITU 

bftoDuor 01'1 

(i.ii) 

(v) • CaAPl'''l-

CKAPTU 11-, 

CIIAPTUl III-

CHAPTU IV-

1170 LS-l. 

Report 

Recomrncndlltions/Observationl which have been accepted 
by the Government .. 

RoCOlIWImdlltionl/Obaervationl which the CollUIlittee do 
notdesire to punue in view ofGovemment'ueply III 

Re~nd"tioRl/Obaervation. in no.pect of which replia 
of Government have not boen accepted by the COl'QI"Qlttee 
and which require reiteration aa 

Analysis of the action taken by Government on the recommen-
clatioJUI contained in the Thirty-third Report of the 
Committee . a6 

- - ----- - -_ ....... 



COMMI'M'EE ON THE WELFARE OF SCHEDULED CASTES 
AND SCHEDULED TRmES 

(1980-8L) 

Shri R. R. Bhole-Chairman 

MEMBERS 

Lok Sabha 

2. Shri M. Arunachalam 
3. Shri Bheekhabhai 
4. Shri Somjibhai Damor 
5. Shri C. T. Dhandapani 
6. Shri Giridhar Gomango 
7. Shrimati Kailash Pati 
8. Shri Jaipal Singh Kafhyap 

-9. 9hri Kunwar Ram 
10. Shri G. Y. Krishnan 
11. Shri Mukunda MandaI 
12. Shri Kusuma Krishna Murthy 
13. Shri Arvind Netam 
14. Shri Ram Pyare Panik a 
15. Shri Ram Vilas Paswan 
16. Sbri K. Rajamallu 
17. Shri Ram Kinkar 
18. Shri Baju Ban Riyan 
19. Shri Dharam Dass Shastri 
20. Shri Balkrishna Wasnik 

Rajya Sabha 

21. Sbrimati Saroj Khaparde 
22. Shri G. Swamy Naik 

.B1ec:ted w.e.!. .th December, 1980 vice Shri Bal8lhwar Bam, 
oeued to be member of the Conunittee on his appointment as ~ 
fer of State. . 



iv 

23. Shrl }tasban Lal 

24. Shrl Bhagwan Din 
25. Shri Piare LaB Kureel urf Piare LaU Tlilib Unnavi 
26'. Shri Sangdopal Lepcha 
27. Shri T. Aliha Imti 
28. Shri B. D. Khobragade 
29. Shri Sharief-ud-din Shariq 
30. Shri Ganpat Hiralal Bhagat. 

SECRETARIAT 

1. Dr. D. N. Gadhok, Se~nior Legislative Committee ()ffr.cer 

2. Shri P. C. Chaudhary, Sr>nior Legislative Committee OJJicer 



INTRODUCTION 

I, the Chairman, Committee on the Welfare of Scheduled Cutes 
and Scheduled Tribes, having been authorised by the Committee t.9 
submit the Report on their behalf, pre~t this Fourth Report 
(Seventh Lok Sabha) on Action Taken by Government on the re-
oommendations contained in the Thirty-third Report (Sixth Lok 
Sabha) on the Ministry of Finance, Department of Economic 
Affairs, (Banking Division)-Reservations for, and employment of. 
Scheduled Castes and Scheduled Tribes in the Central Bank of 
India. 

2. The Draft Report was considered and adopted by the Com-
mittee at their sitting held on 9th December, 1980. 

3. The Report has been divided into the following chapters:-

I. Report. 

II. Recommendations/Observations which have been accepted 
by Government. 

III. Recommendations/Observations which the Committee do 
not desire to pursue in view of the Government's reply. 

IV. Recommendations/Observations in respect of which replies 
of Government have not been accepted by the Committee 
and which require reiteration. 

4. An analysis Of the action taken by Government an the recom-
mendations contained in the Thirty-third Report (Sixth Lok Sabha) 
on the Committee is given in Appendix. It would be observed there-
from that out of tbirty-one recommendations made by the Com-
mittee in the Report. twenty-six recommendations i.e. 84 per cent 
have been accepted by Government; the Committee do not deS'ire 
to pursue one recommendation i.e. 3 per cent of their recommenda-
tions in view of Government·s reply and four recommendations i.e. 

(v) 



(vi) 

13 per cent, in respect of which replies of Government have not 
been accepted by the Committee require reiteration. 

NEW DELHI; 
December 19, 1980. 
Pausa 28, 1902 (S). 

R. R. BHOLE, 
Chairman. 

Committee on the Welfare 01 
Scheduled Castes and 

Scheduled T,1bes. 



CBArIa I 

REPORT 

Thia Report of the Committee deals with the action taken by 
Government on the recommendations contained in the Thirty-third 
Report (Sixth Lok Sabha) on the Ministry of Finance, Department 
.f Economic A1fairs (Blanking DiviBlon)-Reservations for, and em-
ployment of, Scheduled Castes and Scheduled Tribes in the Central 
Bank of India. 

2. In para 13 of their Thirty-third Report, the Committee had not 
agreed with the contention of the Ministry of Finance, Department of 
Economic Affairs (Banking Division) that since the Central Bank of 
India had 'by and large' agreed to fall in line with the reservation 
policy, the Ministry did not consider it necessary to issue any direc-
tive to the Bank. The Committee had pointed out that the Central 
Bank of India adopted the orders regarding reservations in promo-
tions as late as 1st March, 1978. The Committee felt that the Bank-
ing Division should h{lve issued a Presidential Directive to all the 
nationalised Banks, including Central Bank of India, under Section 
3(4) of the Banking Companies (Acquisition and Transfer of Under-
takings) Act, 1970. soon after the policy of applying reservations in 
promotions had been pronounced by Government. In their reply 
dated the 2nd August, 1979, the Ministry of Finance, Department of 
Economic Affairs (Banking Division) did not offer any comments on 
the recommendations of the Committee. 

3. The CODlDlittee are not satia8ed with the reply of Government. 
The Committee expect the Ministry of Finance to ensure that the 
Central Bank follows the reservation poUcies .. enundated by Gov-
ernment In letter and spirit and Dot merely foUow it 'by and laree'. 
The Banking Division, Ministry of Finanee, .hould have istnIecI.. 
presidential directive to all the nationalised beDka Iacludine CentnI 
Bank of India, under SectlOll 3(4) of the Banldnc Companies 
(Acquisition and TrallBPOrt of UndertaJdDp) Ad 11'70, IOOD after the 
..,Uey of applyiq reservations in promotloaa had beaa prGIIOUDcetl 
',. Government. , 

4. In para 20 of their Report, the Committee noted that in the 
present composition Of the Board of Directors of the Central Bank of 



India there was one Director who was a Scheduled Tribe. The Com-
mittee also noted that that DiJ.JtCtor, blct been appointed to represent 
the interests of 'Depositors' and not of Scheduled Castes and Sche-
auled Tribes. The Committee had strongly felt that 'Scheduled 
Caste/Tribe' should be specified as a separate category by amending 
extent orders on the subject, if necessary, and a Scheduled Castel 
Tribe be appointed as a Director in rotation invariably so as to amply 
safeguard the interests of Scheduled Castes and Scheduled Tribes. 

5. In their reply dated the 2nd August, 1979, the Ministry had 
eta ted that the Government's policy WIiS to appoint at least one 
person belonging to Scheduled Caste/Scheduled Tribe on the Board 
of each of the nationalised banks. The Ministry also furnished a 
statement showing the number of Directors from these categories 
serving on the Boards of the 14 nationalised banks. It would be 
seen that on the board of each bank there was at least one Director 
from these categories. In the case of two banks where at present 
there were no Directors from these categories, vacancies existed for 
them and appointments would be made in due course. Since the 
interests of the Scheduled Caste/Scheduled Tribe categories were 
adequately represented on the Boards of the nationalised banks, it 
did not appear necessary to amend the Scheme. However, whenever 
the Scheme was taken up for revision. the recommendations of the 
Committee would be kept in view. 

G. The Committee reiterate that Scheduled Cutes/Tribes should 
be apeeUled as a separate category by Jl'8Dting extent orders on the 
lUbjeet, If necessary, and a SchedUled Cute and a Scheduled Tribe 
1te appointed as a Director in rotation in variably so as to amply safe-
pud the interest. of Sch.uled c..tes and Sdlecluled Tribes. 

7. In para 7 of their Report the Committee had desired that 
copies of all advertisements for recruitment issued by the Central 
Bank of India should invariably be sent to the local Scheduled 
CasteJTribe MLAs and MPs as well as to the Member of the Com-
mittee on the Welfare of Scheduled Castes and S<lheduled Tribes 
so that they might also sponsor suitable Scheduled Castes and Sche-
duled Tribes candidates for employment in the Bank. The Com-
mittee had asked "the Central Bank of India to consider What fur-
ther steps were necessary to give these advertisements much wider 
publicity so that the Scheduled Castes and Scheduled Tribes living 
in the remote corners of the country could also learn about the 
employment opportunities in the Bank. 
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8. In their reply dated the 2nd August, 1979, the Ministry stated 
that the Bank bad reported that with e1fect from January, 1979, the 
recruitment of officers/clerical staff in the Public Sector Banks was 
handled by the Banking Service Recruitment Boards in different 
Regions set up by the Government for the purpose. Henceforth it 
would not be issuing any Advertisement for such recruitment. As 
for recruitment of Sub-staff as per Government directives it would 
be calling for applications only through the local employment ex-
changes. The bank had further reported that it intimated the vacan-
cies to be filled to the Recognised Scheduled Caste/Scheduled Tribe 
Association Director 'for Welfare of Scheduled Castes and Scheduled 
Tribes and pre-examination training centres in the respective areas. 
If there were other agencies to whom vacancies were to be intimat-
ed 10 future, it would be guided by the directives that would be 
issued by the Government from time to time . 

•• The Committee reitente that cop_ of all advertisements iMued 
by the National Banks/Rankine Service Recruitment/Beerultment 
Boards should invariably be sent to the ioc:al Scheduled CaatelTribe 
MLAs and MPs as weD as to the Members of the Committee OIl the 
Welfare of Sc:heciule(1 Castes and Scheduled T,..,.. 

10. In para 121 of their Report. the Committee had asked the 
Indian Banks' Association to favourably consider whether the Sche-
duled Castes and Scheduled Tribes could not be sanctioned interest-
free housing loans. 

11. In their reply dated the 2nd August, 1979, the Ministry had 
stated that under the existing guidelines iuued by the Reserve Bank 
of India to all Scheduled commercial banks, the rate of interest on 
bank credit for promotion of housing scheme and hostels specifically 
intended for the benefit of Scheduled Castes and Scheduled Tribes 
was 4 per cent per annum. This rate itself was a subsidised rate and 
did not even meet the cost of such funds to the banks. Further, the 
Working Group appcinted by the Reserve Bank of India to examine 
the role of banking system in providing finance for housing schemes 
had inter alia suggested that any concessions in respect of housing 
finance should be based on the economic strength of the borrower, 
i.e. his earning capacity, rather than on consideration of caste or 
creed. In these circumstances, it was not considered feaslble to sanc-
tion interest-free housing loans to Scheduled Castes and Scheduled 
Tribes. 

12. The Committee are aot satilfled with the reply of Government 
The Committee feel that in view of the very preearioua socio.cono-
mie conditio ... of Seheduled castes and Seheduled Tribes, they should 
be sandioaed interest-free housiag loans. 



CHAPTER D " 

RECOMMENDATIONS/OBSERVATIONS WHICH HAVE BEEN 
ACCEPTED BY THE GOVERNMENT 

Recommendation (SI. No, Z, Para No: 14:) 

The Committee note that the Central Bank of India has felt that 
need of strengthening the Recruitment Cell at the Central Office 

and to tone up the working of the Manpower Planning and Deve-
loPItlent Department and the Regional/Divisional Offices in so far 
as the implementation of the reservations orders in favour of Sche-
duled Castes and Scheduled Tribes is concerned. The Committee 
feel that work pertaining to the implementation of reservation orders 
should preferably be entrusted to Scheduled Caste /«'ribe employees 
so as to instil confidence in Scheduled Castes and Scheduled Tribes. 

Reply of Government 

The Central Bank of India has already directed its Regional 
Offices to post an Officer belonging to either Scheduled Caste or 
Scheduled Tribe in the Personnel Department or in the absence of 
such an officer to post a senior clerk belonging to either of these 
communities in that department to attend to the matters relating 
to Scheduled Caste/Scheduled Tribe and to assist the Liaison offi-
cer. The Regional Offices are arranging to make the postings. At 
its Central Office the bank has posted in the Recruitment Section 
an officer belonging to Scheduled Caste for the purpose. 

[Ministry of Finance, Department of Economic Affairs, (Banking 
Division), O.M. No. 11/3179-SCT (B) date 2-8-79] 

Recommendation (SI. No.3, Para No. 15) 

The Committee visualise that zonal Coordinators' Offices, set up 
by the Central Bank of India, can play a vital role, not only in 
substantially augmenting the intake of Scheduled Castes and Sche-
duled Tribes in services but also in co-ordinating, harmonising and 
channelising all those activities which have a bearing on the socio-
economic condition of all weaker sections in ~eneral and Scheduled 
Castes and Scheduled Tribes in particular. The Coinmittee suggest 
that a time-bound and need-based programme should be chalked 

4 



eut by the Central Bank. of India in the matter and implemented iD 
a phased manner. . 

Repl, of GoYerameDt 

The suggestion ot the Committee has been noted by the bank. 

[Mfni'stry Of Finance, Department of Economic Af!aira (Banking 
Division) O.M. No. llf3179-SCT(B) dated 2-8-'791 

Comments of the Committee 

The Committee would like to be apprised of the specific steps 
taken in the matter. 

Rec:ommendaUon (81. No.5, Para No. 25) 

The Committee need hardly emphasise that a Liaison Officer has 
a very important role to perform in so far as the implementation 

Of orders for reservations for, and' employment of, Scheduled Castes 
and Scheduled Tribes in services is concerned. The Committee 
would. therefore, like to stress that the duties of the Liaison Officer 
as enumerated in para 21 of the Report should be performed scru-
pulously and sincerely. 

Reply of Government 

The bank has reported that the duties of the liaison officers as 
enumerated in para 21 of the Report had been communicated to all 
the Liaison Officers at Regional Offices when they were nominated 

for the work. However, ariSing out of the visit of the Parliamentary 
Committee for the Welfare of SC/ST, the Bank had nominated 
Divisional Managers as Liaison Officers at Divisional Offices also in 
September, 1978. They have been provided with the duty list along-
with the nomination letters. 

[Ministry Of Finance, Department of Economic Affairs (Banking 
Division) O.M. No. llJ3179-SCT (B) dated 2-8-79] 

Beeommendatioo (81. No.8, Para No. ze; 
The Committee note that the cells have since been set up in the 

Banking Division as well as in the Manpower Planning and Deve-
lopment Department at the Central Office of the Central Bank of 
India. The Committee recommend that separate CelIs should also 
be set up in all the Regional/Divisional Offices of the Bank to look 
after the interests of Scheduled Castes and SchedJ,lled Tribes exclu-
sively. 



6 

Reply of GoverJllDent 

As stated in reply to (Recommendation No. 14) the Bank has 
created sepllrate cells to look after the interests of SC/ST at all its 
Regional Offices. The Bank will cona.i.der setting up similar cells at 
Divisional Offices also after watching the performance of the new 
cells in the Regional Offices. 

[Ministry Of Finance, Department of Economic Mairs (Banking 
Division) O.M. No. 11/3179-SCT(B) dated 2-8-79] 

Comments of the Committee 
"The Committee emphasise that Cells should also be set up in 

the Divisional Offices and strict watch should be kept on the per-
formance of the Celfs set up both in Regional and Divisional Offices 
with a view to ensure that reservation orders in favour of Scheduled 
Castes and Scheduled Tribes are properly followed." 

Recommendation (Sl. No.7, Para No. 27) 
The Committee suggest that the Cell set up in the Banking Divi-

sion should conduct surprise checks at regular intervals of the work-
ing of the Cell set up in the Central Office of the Central Bank of 
India so as to ensure that there is no laxity on the part of the Cen-
tral Bank of India in the implementation of the various reservation 

. orders in favour of Scheduled Castes and Scheduled Tribes. 

Reply of Government •. (I 

Recommendation of the Committee has been noted for compli-
ance. 

[Ministry Of Finance, Department of Economic Mairs (Banking 
Division) O.M. No. 11/3179-SCT(B) dated 2-8-79] 

RecolllJD.e'Ddation (SL No.8, Para No. 32) 
The Committee note that all the reservation orders/instructions 

issued so far by the Ministry of Finance, Department of Economic 
Mairs, (Banking Division)/Ministry of Home Mairs/Department 
of Personnel and Administrative Reforms have been accepted in 
toto by the Central Bank of India. The Committee also note that 
the Central Bank of India has since computed the backlog w.e.f. 
19th July, 1969, the date of its nationalisation, even thbugh the re-
servation orders were initially received in November, 1970. The 
Committee, however, feel that on account of lack Of proper commu-
nication, coordination and liaison between the Central Office of the 
Central Bank of India and its Regional/Divisional Offices, the re-
servation orders are not being implemented at all. The Committee 
emphasise that the Central Bank of India should take immediate 
corrective measures in this behalf so as to improve the situation. 



7 

Bepl, of ~erDlD8llt 

The bmk bas reported that orders/inlttrucUohs' iSsued by the 
:MlniIh'y of, Finance, Department of Economic 'Affairs, (BailIOnJ 
'Division)/Ministry of Home Affairs/Department of Personnel" dnd 
Administrative Reforms on reservation are duly cfmmunicated to 
.the Regional and Divisional Offices immediately on receipt. To avoid 
'any missing link in communication the bank have again sent a set 
of its circulars on the above subject to all its Regiol'lal/Divisional 
Offices in the month of October, 1978. With the appointments of 
Liaison Officers at Divisional level and with the setting up of SC/ST 
Cell at Regional Offices ther,e will be a better coordination between 
Central Office and Regional/Divisional Offices., 

[Ministry Of Finance, Department o'f Economic Affairs (Banking 
'Division) O.M. No. 11/3/79-SCT (B) dated 2-8-79] 

Recommendation (SI. No.9, Para No. 4.7) 

The Committee note the recruitment procedure being followed by 
the Central Bank of India for recruitment to man the various caie-: 
gOries of posts under their control. The Committee take serious view 
of the fact that Regional Office of the Central Bank of India, Ahmeda-
bad, did not follow the instructions isSued by the Bank's Central Oftlce 
regarding reservations in favour of Scheduled Castes and Scheduled 
Tribes while making recruitment in 1975 .. The Committee would like 
the Banking DivisionJCentral Bank of India to take action against 
the defaulting o1Bcers and ensure that such lap886 do not recur. 

The bank has reported that neceuar'y steps have been taken' to 
set right the shortcomings at its Ahmedabad Regional Oftlce in the 
matter of maintenance of Roster. The explanation was called for by 
the bank. for them for their shortcomings and the Autt. General 
Manager hu tendered his apology and hal IIiDce aet right things. An 
afBcer from Regional OfBce, Ahmedabad wu .pedally ~ .., 
Central Oftice on June 29, 1978 and he was fully guided on the maill· 
tenance of Roster. Centr'al Otflce is keeping a close watch on thiI 
score to avoid su~ recurrence in future either n Ahmedabad or elM-
where thn>ugfl ~riodic ~pecUon of Rosters by InternsJ. Auclttors. 

[Mln.iJtiof of 'Inance, Department of Eeonomic Main (Banking 
'DivWoa) 0.14. No. llfV79.SCT(B) dated .,....] 
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Recommendation (Sl No. 10. Para No. ,,> 
The Committee feel that the policy of not recruitin, directly to 

the officers' cadre being followed by the Central Bank of India in 
tenus of an agreement with the EmpJ.oyees' Union has proved detri-
mental to the interests of th Scheduled Castes and ScheduJ.ed Tribes 
in view of the fact that there are very few Scheduled Caste and 
Scheduled Tribe employees at lowet levels in the Bank for promo-
tions to higher levels. . Since the said agreement with the Employees' 
Union has expired on the 28th Feb. 1979, the Committee suggest that 
the Central Bank of Indra should fall in line with the policy being 
followed by other nationalised banks and introduce the system of 
direct recruitment to the officers' cadre of the Bank and ensure that 
the reservation orders in this behalf are properly followed. 

Reply of Government 
The bank has noted the suggestion of the Committee for compli-

ance. It has reported that though its promotion Agreement expired 
on 28th Feb., 1979, it continues to Pe operative till it is substituted 
by a new agreement. The bank has taken steps to renegotiate with 
the Recognised Union to provide for 25 per cent direct recruitment 
in ofRcers' cadre, which will improve the intake of Scheduled Castel 
Scheduled Tribe candidates at officers' level. 

[Ministry of Finance, Department of Economic Mairs 
(Banking Division) O.M. No. 11/3/79-SCT(B) dated 2-8-79) 

Reeommendation (SI. No. 12, Para No; SO) 

The Committee would like the Central Bank of India to consider 
what further relaxation and concessions to Scheduled Castes and 
Scheduled Tribes at the time of examinationiinterviewirecI'Uitment 
could be given so as to augment their intake in the service of the 
Bank. 

Reply of Government 

Now that the recruitment of clerks and officers will be haadled 
by Banking Service Recruitment Boards, they will be conductinl 
the Examination and Interview. 

In 80 far as recruitment of sub-etaft is concerned, the Bank will 
make all possible relaxations and concessions to Scheduled Castes 
and SchedUled Tribes at the time of examinationlinterviewlrecruit-
!Dent to augment their intake in the services of the bank. 

[Ministry of Finance, Department of Economic Affairs (Banking 
'Division) O.M. No. 1l/3179-SCT(B) dated 2-8-79] 
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__ dadoa (81. No.1', Para No. U) 

The Committee note that the Banking Division has since formu-
lated a new recruitment scheme for all Public Sector Banks. They, 
however, are distressed to point out that no mention has been macle 
in that scheme about the various aspects of reservations in favour 
of Scheduled Castes and Scheduled Tribes. The Committee expect 
the Banking Division to make the recruitment scheme more com-
prehensive by including in it the implications of various reservation 
orders in favour of Scheduled Castes and Scheduled Tribes and 
the steps that should be taken to ensure that the reservation or'ders 
are scrupulously followed. 

Reply of Governmeat 

The scheme formulated by the Department of Economic Aftalra 
(Banking DiviSion) is basically designed to provide alternate arrange-
ment for recruitment in the public sector banks. The scheme in its 
present form contains the following provisions with regard to the 
recruitment of Scheduled Castes and Scheduled Tribes: 

(a) The maximum age limit will be relaxable in the case of 
Scheduled Castes/Tribes candidates aDd certain other' cate-
gories such as Ex-servicemen in accordance with the In-
atruetions iJaued by the Central Government from time to 
time. 

(b) 'nle minimum educational qualification may be relaxed by 
one step in respect of Scheduled Caste/Tribe candidatee 
in accordance with the instructions issued by Central Gov-
ernment from time to time. 

(c) The candidates should not be below 18 year's and not above 
26 years of age. The maximum age limit would be relax-
able ln respect of Scheduled Caste/Tribe cl'ndidates and 
other candidates falling under ceTtain specific categorte. 
in accordance with the instructions issued by the Centra! 
Government from time to time . 

....... tioa for 8ehechdecl c-te./Tribes CllD4Wate. 

(d) The RecTu.1tment Boarcla shall strictly ensure that the 
instructions fasued by the Central Government from time 
to time in renrd to the reset"VatiOll8 and ftlling up ot 

r ~ - vacanci. for Scheduled Caste/Tribe cmldidates are duly 
com.pUed wfth. 
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(e) Every effort ahouldbe :Q1ade to All up the reserved vacan-
cies in the concerned year itself but where this is not 
possible, such vacancies shall be carried forward, as per 
instructions issued by the Central Government from time 
to time. 

(f) ApPointment against reserved vacancies should be made 
only in the order ol. inter-se merit of selected Scheduled 
Caste/Scheduled Tribes C'andidates, irrespective of their 
positions, vis-a-vis the general candidates. 

Detailed instructions regarding reservation for and recruitment 
of Scheduled Castes and Scheduled Tribes in the public sector banks 
have been separately forwarded to banks 'for compliance. The banks 
have also been advised to intimate their correct requirements to the 
Regional Recruitment Boards and requec;t the latter to recommend 
adequate number Of such candidates for filling the reserved vacancies. 

Recommendation (SI. No. 15, Para No. 62) 

The Committee note that as in April 1978 there was a backlog of 
285 vacancies in the case of Scheduled Castes and 515 vacancies In 
the case of Scheduled Tribes in the clerical cadre, and 186 vacancies 
in the case of Scheduled Tribes in the Sub-staff cr dre in the Central 
Bank of India. The Committee further note that this backlog con-
stitutes only 3 per cent of the total staff employed by the Bank and 
the Bank has assured the Committee that the backlog in ·the case of 
vacancies reserved for Scheduled Castes in the ('lerical cadre would 
be wiped out by September 1979; tn the case of'vacahcies reserved 
lor Scheduled Tribes in the clerical cadre by MarchlJune 1980; 
and in the case of vacannies reserved fot' Scheduled Tribes in the 
su.b-staff cadre by September 1979. While commendin~ the eftorta 
made 80 far by the Central Bank of India in clearlne( the backlog, the 
Committee stress that the targeta set by the Bank in wipinlit out the 
entire backlog; should strictly be adhered to. In this connection, the 
Committee welcome the recent decision taken by the Chairman and 
J4an.aginSl Director of' theBenk that unlellS all the Scheduled Castel 
Tribe candidates emnan"elled for clerical posts "fter the 'reCruitment 
test held in October 1977 are absorbed, no candtaate of general cate-
gory should be appointed. 

,.Mv ef Goveftlment 

The ob'!eT'Yatk1n of the Committee has been noted &v the Bank. 
" !Ministry ot lI'i'llince DenAf"tn\P.I'ltof 1I'.rt'l~t'lml,(' Aftaf~ (BA1"Ikin( 

'Division) O.M. No. l1'Sl19-$CT~) dated 2-8-79] 
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Recommendation (SI. ~ II. Para No. II) 

The Committee realise that in view of the fact that reservatioDa 
in promotions have been introduced in the Central Bank ot India 
only in March, 1978 there are very. few Scheduled Cutesj'l'rtbel 
available in the feeder cadres who could be promoted to higher 
levels. The Committee would like the Banking Division/Central 
Bank of India to devise ways and means in clearing the entire back-
log in the promotional vacancies within a stipulated period, which 
may be communicated to the Committee. 

Reply of Government 

Central Bank of India has reported that in addition to the cone .. -
sions allowed in reE(,lect of marks in prombtion tests/interview, sepa-
rate seniority lists for Scheduled CasteiTribe employees and the 
general category employees are maintained for effecting promotions 
to officer cadre under the State Service. As a result of maintaining 
separate seniority lists of Scheduled Caste/Tribe employees in clerical 
cadre, who have completed minimum six years of service in the Bank 
are eligible to appear for the promotion test and on their qualifying 
in the test, are promoted as per the roster pOints. On the other hand 
it takes ten to twelve years for the general category employee. to 
get their chance for appearing in the promotion test. 

The steps taken by the bank appear to be adequate to safeguard 
the interests of SC/ST employees. 

[Ministry of Finance, Department of Economic Mairs 
(Banking Division) O.M. No. 11 !3179-SCTIB) dated 2-8-79] 

Recommendation (SI. No. 17, Para No. 69) 

The Committee note that in the past no representative of Sche-
duled Castes/Tribes was included in the RecruitmentlPromotion 
Committees constituted by the Central Bank of India. The Com-
mittee further note that it has now been decided by the Bank to 
include a Scheduled Caste/Tribe in the Recruitment Committees for 
recruitment to the vacancies in the clerical and BUb-staft' cadres. The 
Committee stress that a representative of the Scheduled Castes/ 
Tribes should inV1lriably be included in all the Departmental Recruit-
ment/Promotion Committees set up either for clerical and sub-staft' 
cadres Or for officers' cadre. In case a Scheduled Caste/Tribe officer 
of the required status is not available in the Central Bank of India, 
a Scheduled Caste/Tribe officer from another nationalised Bank or 
the Banking ))ivision or any other Ministry lall8ciaf;ed with lIueh 
Departmental ~~otion (!.iII .... iio 
»IfO LS-20 
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Reply of Government 

The Bank has noted the suggestion of the Committee. to include 
jil,member belonging to Scheduled C~ste/Scheduled Tribe in the inter-
viewing committee whenever sub-staff recruitment takes place in 
future. The recc,mmendation for including a member belonging to 
SC/ST community in the Interviewing Committee for promotion h~s 
been noted. 

[Ministry of Finance, Department of Economic Affairs 
(Banking Division) O.M. No. 11 3 t 79-SCTIB) dated 2-8-79] 

Recommendation (Sl. No. 18. Para No. 75) 

The Committee have no doubt that the special training pro-
gramme envisaged by the Central Bank of India for Scheduled Caste 
and Scheduled Tribe employees in the clerical and sub-staff cadres 
will be of immense help to make them better equipped for selectbn 
to higher categories of posts. The Committee would like the Central 
13ank of India to finalise and introduce the details of the special 
training programme urgently. A coPy of the said programme ma~' 
also be furnished to the Committee for their information. 

Reply of Government 

Th1! bank has noted the suggestion for compliance. 

[Ministry of Finance, Department of Economic Affairs 
(Banking Division) O.M. No. 1l:'3:79-SCT!B) dated 2-8-79] 

Recommendation (SI. No. 19. Para No. 78) 

The Committee note th,) t the Cen tral Bank of India is arranging 
Management Develorment Training programme for the Scheduled 
Caste/Tribe Officers of the Bank. The Committee suggest that Sche-
duled Caste/Tribe offi"ers should be provided with enough oppor-
tunities to attend seminars~symposia:conference and al~o deputed for 
training abroad so as to bring them at p.1.r with otller officers· and 
to m~ke them more suitable for higher posts in the Bank. 

Reply of Government 

The re~ommendation of the Committee has. been accepted by the 
bank. 

[Ministry of Finance, Department of Economic' Affairs 
(BankingpPiv~·O.M. No.t'f;3~>?MCTfBr dAted 2-Stt!1] 

", . 
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Recommendation (SL No. ZO,Para No. 81) 

The Committee are clistreS5(;.d to point out that rosters have not 
hc~n maintained properly by SJme of the Regional/Divisional Oftlces 
of the Central Bank of IndiR. The Committee need hardly point out 
that unless rosters are maintained properly and recruitment/pro-
motion is actually made as per the roster points reserved for Sche-
d',lleci Castes and Scheduled Tribes. they w()uld cease to have any 
~ignificance whatsoever. The Committee, therefore, stress that the 
)'(lsters should be maintained as per extant orders on the subject 
that should be inspected carefully by the competent authorities at 
re~ular intervals. The Com'T.ittee. in this connection, note that 
in·:;tructions have been issued afresh to 'all the Regional/Divisional 
Offices to ensure proper maintenance of the rosters. The Com-
mittee further note that the Audit Department of the Bank would 
also inspect the rosters periodif'ally and reports of inspection 
would be submitted by that Department to the Central 
Office of the Bank. The Committee suggest that the Liaison 
Officer appointed in the B~nking Division should also inspect the 
rosters maintained at Central/Regional/Divisional Offices of the 
Bank periodically. The Committee would also like to stress that 
a'ny lapses or discrepancies noticed by the officers concerned shO'Uld 
immediately be looked into and rectified. 

Reply of Government 

Recommendation has been ;Ioted for compliance. 

[Ministry of Finance, Department of Economic Affair!! (Banking 
Division) O.M. No. 11/3179-SCT (B) dated 2..s.791 

Recommendation (81. No. 21, Para No. 85) 

.. Th~ Committee are finnly of the view that vacancies ~ 
for Scheduled Castes and 5cheduled Tribes, in no case. should be 
dereserved. The Committee note in this connection that the Cen-
tral Bank of India so far has f'lot dereserved any vacancy reserved 
for Scheduled CasteslTribes. 

~... . .. .. . .' . . ~ . .. -

fteply. of Govemmea. 

No commeritlt.· 

{Ministry ot Finance Department of Economic Affairs (Banking 
~:~: .. : ~ ~ " ~1){VW~) ~O:"VNo. 1lf3m..scr~) dated 2-8-79] 
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CO'DW"'t. of tile Committee 

Recommendation (Sl. No. 22, Para No. 101) 

The Committee are unhappy to observe that promotions from 
clerical to officer cadre and from subordinate cadre to the clerical 
cadre in the Central Bank Of India were being made in terms of 
the agreement between the Management and the Employees Union 
Ull March, 1978 in utter disregard of the constitutional provisions on 
the subject. The Committee feel that reservations in promotions 
should have been introduced in 1970, simultaneously with the intra-
ducUon of reservations in recruitment and it should have been 
ciaarly made it known to the Emp10yees Union that any agreement 
entered into with them, which was in contravention of the constitu-
tional provisions, was 'Untenable. Instead the Banking Division! 
Central Bank of India for reasons best known to them, chOle to 
enter into protracted correspondence and dialogue with the Reserve 
Bank of India/Employees Union regulating in an inordinate delay 
in the introduction of reservations in promotions, thereby denying 
many a Scheduled Castes and Scheduled Tribes their constitutional 
rigbts. The Committee are all the more unhappy to be informed 
that in a promotion test held in April, 1978, i.e. after the introduc-
tion reservaUons in promotions, only 7 Scheduled Caste/Tribe can-
didates passed out of actual nwnber of 135 such candidates, who 
appeared' for the test. 'Thie; is clearly indicative of the fact -that 
even after the introduction of reservations in promotions, no serious 
efforts worth the name are bE>ihg made to improve the representa-
tion of Scheduled Castes and Scheduled Tribes in the higher posts. 
The Committee stress that orders regarding reservations in promo-
tions should be implemented in letter and spirit and all the po8ts 
r ....... ed for Scheduled Cutes and Scheduled. Tribes in the promo-
tional quota are actually filled in by them. They would also like to 
emphasise that it should be amply clarified to the Employees Union 
that the provision of reserv:ltions in services for Scheduled Castes 
aDci Scheduled Tribes were not negotiable and. this aspect ahould 
be kept in mind by the Bank while re-negotiating the agreement 
~ the Employees Union. 

Reply of Government 

'The nationalised banks including Central Bank of India were 
requested. as early as in May, 1975 tD ellSUl"e that agreements en-
tered into with the employees unions do not stand in the way of 
making reservations in promo~ions whenever required. 

[14iDiItry. of Finance, Departm_t of EoononUc A1!air& (BaDJdng 
DtIrtItoa) 0.)(. No. IIp.t'7t-SCT(B) datecl 1-60"'] 
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Comment. of the Con'Prittee 

"The Committee would emphasise that the recommendation at 
the Committee should be implemented in letter and spirit and that 
it should be amply clarified to the Employees' Union that the ~ 
vision of reservations in servicp.s for Scheduled Castes and ScheQuled 
Tribes were not negotiable and this aspecf should be kept in mind 
by the Bank while re-negotiati'1g the agreement with the Employees 
Unions." -

Recommendation (SI. No. 23, Para No. 107) 

The Committee attach great importance to the proper compilation 
of returns and their timely submission to thc concerned authoritiea. 
The Committee would like the Central Bank of India to ensure that 
there is no laxity or delay 'in the submission of returns to the ap-
propriate authorities. The CPlnmittee would further like the Bank 
to sC'nd these returns to l.ht' Commissioner for Scheduled Castes and 
Scherluled Tribes also. 

Reply of Government 

The bank has noted the recommendation for compliance. 

[Ministry of Finance, Department of Economic Mairs (BIlllldDi 
Division) O.M. 1I13i79-SCT(B) dated 2-8-79] 

Recommendation (SL No. 24, P.ra No. 108) 

The Cc.mmittee expect the Banking Division and the Bureau of 
Public Enterprises to carefully scrutinise the retwus OJ'l. their receipt 
from the Central Bank of India with a view to find out whether 
the recruitment/promotion of Scheduled Castes/Scheduled Tribes 
in the Bank is being made as per reservations provided to them. 
The Committee also expect them to ensure that discrepancies, if 
any, found in the returns a:-f' communicated to the Central Bank 
CYt India immediately and that the Bank in fact,~ &boll di8-
crepancies without any delay. 

Reply of Govemment 

Observation of the Committee have been noted. tor compliance. 

[Ministry of Finance, Department of Economic Affairs (BankIn,i 
Dlv1s1on) O.M. Ul3179-SCT(B) dated 2-6-?9J 
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Rec::ommendation '(SI. Ne. ZS, ·Para No. 113) 

,. The Committee feel that the complaints and grievances received 
frpm the Scheduled Castes and Scheduled Tribes employees should 
be ce.ntralised in and dealt by the Cell set up in the Central Office 
,of the Central Bank of'India. The Committee suggest that a re-
gister should be maintained at the Central Office of the Bank 
Wherein all complaints received from Scheduled Caste/Tribe 
employees should be entered and their disposal '.~hown. 

Reply of Government 

The bank has reported that its Regional Offices have been ad-
vised b propC!rly record the ('omplaints/grievances received from 
se/s'!' l'HI)loyees and attend to them promptly, and to apprise 
'cc)'lti~al Office from time to time the general nature of such com-
lj]aints/grievances. It has 1\ls() noted to report to the Board of 
p':rpciors, complaints of serious nature, 

[Minis.ry of Finance, Department of Eco;lomic Affa:rs (Banking 
Division) a,M, No. 1l/317~-SCT (B) dated 2-8-79] 

Recommendation (SI. No. 26, Para No. 119) 

The 'C'6mrn1tfee 110te' that the Central Bank of India has agn!ed 
to-·pro\ri(Je 10 -per, cent reserv'ltion· in favour of Scheduled ~ Castel 
~cheduled Tribe employees in t!'1e houses being acquired by the Bank 
for its clerical and subordir'ate staff at Bombay. 

'-Reply'of Government .,. 

No comments. 

~ -.[MiniMry-of Finanee, Department of- EcoMtnic 'AffairS (B.mking 
... :. . DiviSion) a,M. l1'379-SCT(B) dated 2-8-79] 

Comment. of the Committee 
"The Committee would like to be informed whether the Central 

Bank of India has actually provided for 10 per. cent reservation in 
fI~'lij·.ef Sehetftlled -Gnte"lIncr Schedu!<,ci, T~~e e~ploye~s in res-
pect of houses being acquired by the ·lbmk fOTUS clerldal' and sub-
ordinate staff at Bombay, or at other places," 

Recommendation (SL No. 27, Para No. nO) 

The Committee also note that the Central Bank of India has 
giv~n loans to some Scheduled Castes and Scheduled Tribes @ 4 
Pf!.~.cel'1t for tlcq",iring hous{;s,)n Delbi; In; collaboration with the 

_.. • _ • .. .~. ... • ... r .... ,-1.... ~. r - _ .......... • ..... ' - "--
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Delhi pe!elopment Authority. The Committee hope that such 
~~hf'lll~ w')uld also be extendcrl to other areas. 

Reply of Government 
The bank has agreed to l'on~ider tlus suggestion. 

[Ministry of Finance, Department of Economic Affairs (Banking 
Division) O.M. No. 11 /3179-SCT (B) dated 2-8-79] 

Comments of the Committee 

"The Committee would Jike to be informed of the specific action 
;.(I~l'n in the matter." 

Recommendatioll (Sl. No. 29, .·Q1'8 No. 126) 
The Committee note the :'l:hemes being implemented by Central 

~J:.tnk of India for improving the socia-economic conditions of Sch-
(luled Caste and Scheduled Tribe and other weaker sections of the 
society. The Committee would like the Central Bank of India to 
consider the feasibility of adopting scheduled caste and scheduled 
tribe colonies/villages/settlements and providing them need base 
iin:'lllcial assi<;tance for their s('cial and economic '..Ipliftment. 

Reply of Government 
The bank has issued nec('sl'I&.ry instructions and guidelines to all 

Regional/Divisional Offices in October 1973 for adoption of Harijan 
H..lstis/Colonies. A copy of bank's circular No. MPD/3: 78/7508 
,'ate:! 23-1-1978 is enclosed. 

[Ministry Of Finance, Department of Economic Affairs (Banking 
Division) 0.\11. No. 1l/3179-SCT(B) dated 2-8-79] 

Copy 
CENTRAL BANK OF INDIA 

CENTRAL OFFICE 
MPD/3: 78/9508 

Shri J. C. Malhotra 
Legislative Committe'! Officer 
Lok Sabha Secretariat 
(SCTC Branch) 
Parliament House Annexe 
New Delhi-llOOOl 

Dear Sir: 

October 23, 1978. 

Re: Parliamentary Committet! (If! the Welfare of Scheduled Cute. 
and Scheduled Tribes. 

At the time of the or~l evidonce by our Managing D~r ~. 
the C~mmittee in the month ~f August 1978, the Committee de8ired 
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U8 to explore the possibilities of further extending the scope of ad-
vances Wlder Differential Interpst Rate (DIR) Scheme' and the 
adoption of Harij ans Basties of Scheduled Caste and Scheduled Tribe 
in collaboration with Harijan Welfare Organisations. (Please refer 
to Query No. 43). 

The Bank has cOJl8id.ered this aspect. We send herewith five 
copies of Our circular CO/P&D/Pris.jSec/78-555 dated October 19. 
1978 issued to our Regional and Divisional Offices. You may like to 
bI'ing this to the notice of the Chairman of the Parliam~ntary Com-
mittee. 

Yours faithfully, 

SdI­

M. V. Mauskar 
Dy. General Manager (P) 

C.C.: Shri Arun Sinha 
Director, Ministry of Finance, 
Dept. of Economic Aflai!'s 
(Banking Division) 
New Delhi. 

CENTRAL BANK OF INDIA 

Central Office: Nariman Point, BombaY-l 
PD-ll 

CO/P&D/Pri. Sec./78-555 19th October, ID78 
ALL REGJONAL/!)JVISIONAL OFFICES 

Adoption of Harij ans Basties/Coionies 

1. In our country, a large segment of population belonging to 
Scheduled Castes/Scheduled 'I'ribes is abjectly poor. Their lIOCial 
needs and aspirations cannot be ignored. With a view to correctin, 
the social and economic imbalances in the society the need lor acce-
lerating the tempo of implemel1tation of variaus schemes, formulat-
ed for the benefit of this vulnerable section of our society, haa bea 
emphasised by us from time to time. 

2. One strategy to increase advances to these categories would 
be adoption of Harijan Bastie for both Scheduled Castes and Sche-
duled Tribes in collaboration with Harijan Welfare Organisations . 
....... 1 ~.coltmies/ba.ltties have been set up in most of the 
arbllft ~... where the State Government have provided perm. 
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nent houses with an infrastructural facilities. It would be ideal ~ 
adopt these colonies and provide assistance for ta1dng up 101M pr0-
ductive endeavours in their efforts for integrated clevelopmat. It 
may be recalled here that the Bank has adopted leVeral villages to 
provide credit for integrated development. It is also pOl9llible that 
all these adopted villages mny have Harijan basties/coloniee, d~ 
loped by the Government agencies. 

3. These categories of borrowers belonging to Scheduled Cut. 
are generally engaged in agriculture and/or allied activities. ~r­
sona from Scheduled Tribes nre generally engaged in the collecttOB 
811 also elementary processing of forest produce and in selling them 
in urban areas. 

4. It is, therefore, suggested that Development Cells at Regional/ 
Divisional offices should gear up their machinery to identify such 
Harijan basties/colonies in collaboration with Social Welfare Organi-
sations and explore the possibilities of financing the membcw tor 
pursuing productive endeavours. 

5. Priority Sectors Cell at Central Office has brought out three 
booklets so far on financing weaker sections, pursuing gainful 
occupations/rural vocationsi\'ilIa ge, industries, falling under the 
purview -of KVIC and transport opera ton. A scheme for providin. 
assistance to tarm-cum-dwelling houses (for construction Of boUHI 
and seasonal agricultural operations) is also been implemented by 
our branches. 

~. Regional/Divisional Offices may take full advantage of the 
gUidelines provided under these schemes and assist br8llQhet in 
finanCing the adr(?ted Harijan basUes. Efforts made and pursued in 
this direction may please be apprised to US from time to time in 
the [orm of a progress report both in qualitative and quantitative 
terms. t 

Sci/-

ASST. GENERAL MANAGER (PW) 

Recommendation (SI. No. 30, Para No. 129) 

The Committee note that figures regarding recruitment of Sche-
duled Castes and Scheduled Tribes are being published in the Annual 
Reports of the Central Bank 01 India as well as Ministry of FbJ,an.ee. 
The Committee desire that figures regarding promotiona, etc. -.w.ct 
also be published in the '-Jlid Annual Rwpos: tao 
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Reply of Government 

. Rec0m.roendatian has been notcd for compliance. 

[Ministry of Finance, Department of Economic Affairs (Banking 
Division) O.M. No. 11/3179-SCT(B) dated 2-8-79] 

Recommendation (SI. No. 31. Para No. 130) 

The Committee desire that ~ Brochure containing all orders/ 
fl'lstr~ctions pertaining to reservations for Scheduled Castes and 
Scheduled Tribes and othpr ~oncessions/relaxations admissible to 
them should be brought out a;~d copies thereof made available to 
all RegionallDivisional Offic.e:; of the Central Bank of India. 

Reply of Government 

The bank has instructerl its Delhi Regional Office to p'urchase 
required number of copics of Brochure on SC/ST reservation (5th 
~dition) and t:J despatch the same to all its Regional/Divisional 
Offices. Since copies are not readily availabJe this will be complied 
with as and whcn copies become available. 

Besides the bank has agreed to bring out a pamphlet giving 
particulars of the facilities/concessions/relaxations available to SCI 
ST in the matter cf recruitment/promotion in the Bank and socio-
'economic schemes implemented by the Bank for their benefit. 

[Ministry of Finance, Department of Economic Affairs (Banking 
Division) O.1I,.i. No. 11/3179-SCT(B) dated 2-8-79] 



~RAPTER III 
RECOMMENDA TlON /OBSERV ATION WHICH THE COMMIT'I'EE 

DO NOT DESIRE. TO PPRSUE IN VIEW OF GOVERNMENT'S 
REPLY 

Reeommen'dation (SI. No. 13, Para No. 51) 

The Committee note thAt National Institute of Bank Manage. 
ment(NlBM) is being entrustf"d with the entire work of receiving, 
sorting and scrutinising the applications and conducting tests for 
recruitinent to the Clerical/Sub. staff cadre of the Bank. The Com· 
m~tfee- are of the opinion th~t a Scheduled Caste/Tribe officer of 
sufficiently high status should be associated with the working of the 
NIBM in this regard so that the interests of Sched'uled Castesl 
Sc;hed~led T~i.bes applicants are adequately safeguarded. 

Reply of Government 

_~i~ee . ~l,1e recruitment. of Public Sector Banks has now been 
entrusted to the Banking Sen'ice Recruitment Boards, which have 
each a member belonging to SC/ST communities, association of a 
person from these communihe~ with NIBM is not considered 
necessary. 

[Ministry of Finance, Dep.dment of Economic Affairs (Banking 
Division) O.M. No. It/3179-SCT(B) dated 2-8-79] 
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RECOMMENDATIONS/OBSERVATIONS IN RESPECT OF WHICH 
REPlJES OF GOVERNMENT HAVE NOT BEEN ACCEPrED 

BY THE COMMITTEE AND WHICH REQUIRE REITERATION 

Recommendation (SL No. I, Para No. 13) 

The Committee do not agree with the contention Of the Ministry 
at Finance, Department of Eiconomic Affairs (Banking Division) 
that since the Central Bank of India had 'by and large' agreed to 
fall in line with the reservation policy, the Ministry did not con-
skier it necessary to issue any directive to the Bank. The Com-
mittee :need. hardly point out that the Central Bank of India adopted 
the orders regarding reservations in promotions as late as 1st March, 
1178. The Committee feel that the Banking Division should have 
issued a Presidential Directive to all the nationalised Banks, includ-
ing Central Bank of India, under Section 3(4) of the Banking 
Companies (Acquisition and Transfer of Undertakings) Act, 1970. 
lOOn after the policy of applying reservations in promotiona bad 
been pronounced by Qovernmcmt. 

Reply .t Govemment 

No comments. 

[Ministry of Finance, Depadment of EConomic Mairs (Banking 
Division) O.M. No. llf3I79-SCT(B) da1ed U-7~] 

Comments of the Committee 
Please see Chapter I. Para 3. 

Recommendation (SI. No.4, Para No. 20) 

The Committee note that in the present composition of the Board 
of Directors Of the Central Bank of India, there 1s one Director who 
is a Scheduled Tribes. The Committee also note that that Director 
has been appointed to represent the interests of 'Depoait.ora' and not 
of Scheduled Cutes and Scheduled Tribee. The Committee strong-
ly feel that 'Scheduled CastefTrlbe' should be specifted u • aeparate 
category by amending extant orders on the subjeet. if necessary. 
and a Scheduled CastelTribc ',e appointed as a Director in rotation 
invariably so as to amply safeguard the interests of ScheduIed. 
Castes and Scheduled Tribes. 
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Kepi, of Govern_eat 

The Government's policy is to appoint at leut one person be-
longing to Scheduled Caste/Scheduled Tribe on the Board ot each ot 
the nationalised banks, A statement showing the number of Direetol'l 
from these categories serving on the Boards of the 14 nationa1iaed 
banks is enclosed, It wiLl be seen that on the board of each Bank, 
there is at least one Director from these categories. In the case ot two 
banks where at present there lre no Directors from these categoriel, 
vacancie5 exist for them and appointments will be made in due 
course. 

Since the interests Of the SC/ST categories are adequately re-
presented on the Boards of the nationalised banks, it does not 
appear necessary to amend the Scheme. However, whenever the 
Scheme is taken up for revision, the recommendations of the Com-
mittee will be kept in view. 

[Ministry of Finance, Department of Economic Mairs (Banking 
Division) O.M. No. llj3I79-SCT(B) dated ~7i] 

Comment .. of the Committee 
Please see Chapter I, Para 6. 

STATEMENT SHOWING NAMES OF EXISTING 'DIRECTORS ON 
THE BOARDS OF 14 NATIONALISED BANKS BELONGING TO 
SCHEDULED CASTES/SCHEDULED TRIBES/BACKWARD CLASS 

0 __ ._- __________ • _______________ _ 

SI. Name of the Bank 
No. 

I. C"lItral Bank ofIndift 

2. Ihnk of Incha 

3· Ptmj"b National Bank 

4. Bank of Baroda 

~. United GomU\Crci? I Bank 

6. Cftnara Rank 

7. UDited Bank oflndi. 

8. rH-na Bank 

<). Syndicate Bank 

10.. Uuion Bsnk oflndia. 

I I •• -\ IlAh.&bad Bank 

,~. Indian Bank 

13· Rank of M~haralhtra 

'4· In4j&nO~_ Bank. 

Narrc of the nirector WhetherlBC 
SC/sr ---- -------

Sh. Hinut SiJlgh Pal'teti Scheduled Tribe 

Shri N. M. Wadiwa Scberlul"d Tribe 

!ihri Richh Pal Mehra Scheduled Calte 

Shri ChurU Lal Indalia Sch~d'lkcl Ca.t~ 

i) Shri Praka.h Ram Schcdllird Galte 
ii) Shri Mchan Nay,k Schedllh,d Calte 

Shri C. S. Vi.wftm BIt"'" ftrrl Glan 

i) Smt. Lhingjant'.hg Gcata 'lchedukd Trahe 
ii) Shri J. C. Brahm" Schedllll'.d Tribt-

Shri N. K. H"thila Scheduled Trll"oC 

Shri Bharat Singh Scheduled Cutl' 

Shri RaUl Halloo Ar)'a Schedul .. rt ealte 

Col. Prabhu Lal Nr:gi (Retd.) ~dllied Tribe 

1>hri Kaluram Dodbadl' 

Plor. S. R Bijoor 

Vacant. 

Scheduled Tribe 

Scbodulod Caste -
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.RecommenClation (SL No. 11, Para No. 49) . [ 
The Committee desire that copies of all advertisement for recruit-

ment is&'<Jed by the Central Bank bf IncUa should invariably be sent 
to the local scheduled Caste/Tribe MLA's and MP's as well B'5 to the 
Members of the Committee on the Welfare of Scheduled Castes and 
Sched~lled Tribes so ,that they may also sponsor suitable Scheduled 
Castes and Scheduled Trihes candidates for employment in the 
Bank. The Committee wou]d like the Central Bank of India to 
consider what further step8 arc necessary to give these advertise-
ments much wider publicity s(, that the Scheduled Castes and 
~heduled Tribes living in the remote corners of the country could 
i:!;lso learn about the employment opportunities in the Bank. 

Reply of Government 
The B3nk has reported that with effect from Jan, 1979, the re-

cruitment of officers/clerical staff in the Public Sector Bank i5 
l~~ndled by the Banking St'rvi<'~ Recruitment Boards in different 
Regions sct up by the Govp.rnment for the .purpose. Henceforth it 
will not be issuing any advertisement for such recruitment. As 
for recruitment of Sub-staff :1S per Government directives it will 
be calling for applications c.nly through the local employment ex-
changes. The bank has further reported that it intimates the 
vacancies to be filled to the Recognised SC/ST Association Director 
for Welfare of SC/ST and pr~-examination training centres in the 
respective areas. If there ..lre other agencies to whom vacancies 
are to be intimated in future, it will be guided by the directives 
that will be issued by the Government from time' to time. 

[Minic;try of Finance, Department of Economic Affairs (Banking 
Division) 0 M, No. llf3179-SCT (B) dated 2-8-79] 

Comments of the Committee 

Please' s~ Chapter I, Para 9. 
Recommendatron (SI. No. 2& Para No., 121) 

The Committee would also like the Indian Banks' Association to 
'favourably consider whether the S,ched'uled Castes and SchedUled 
Tribes could not be sanctioned interest free housing loans. 

Reply of Government 
Under the existing guidelines issu~d by the Reserve Bank of 

India to, all schedllled commercial banks, the rate of interest .on 
bank credit for rromotion Of housing scheme and h03teJs sp~ifi­
cally intended for the benerlt of Scheduled Castes and Scheduled 
Tribes is '4 per c;ent per ·annum.TI)is rate itself is ,a su~idised rate 
a~d ~ ..nQC~~P' !p~Lthe"~Qsf pl ~~cli. fUl)Sis to tbU>arlks. E'llnhe; r-



the Working Group appointr.d by the Reserve Bank of India to ex-
amine the role of banking system in providing finance for housing 
schemes has inter alia sugge.,t~rt that any concessions in respect of 
h<1i1Sing finance should be bared on the economic strength of the 
borrower, that is, his earnin~ c:tpacity, rather than on consideration 
of caste or creed. In these c;rcumstances, it is not considered feasi-
ble to sanction interest-free housing loans to Schedule.d Castes and 
Scheduled Tribes. 

[M:nistry of Finance, Department of Economic Affairs (Banking 
Division) 0.'\11:. No. 11/3179-SCT(B) dated 2-8-79] 

Comments of the Committee 

Please see Chapter I, P8ra 12. 

Nf:W DELHI; 

December 19, 1980 
Pausa 28, - iOO2-(S) 

R. R. BHOLE, 

. Chairnian, 
Commit.tee on the- Welfare Of 

Scheduled Castes and Scheduled Tribes. 



APPBN'DIX 
~ 'II t/w..4ftims T"'" II] c-n-M /III "" ~1ionI ___ ill ,,,, 1l1ir.,..irf 

Rl/JOrl of /It, CommiU. 

I. Total r·umber o( I'Clcornmendat;onl 

II. Recommendations which have been accepted by Government (Vide Re· 
commendation. at S. NOI. !I, 3, 5, 6,7, B, 9, 10, 1Ia, 14, 15, Ib, 17, IB, 
'9. 10, II, aa, 113,11+. a5. 116, 117, 1l9, 30 ,31) 

Number 

Percentage of total 

3. RecoDlmendation which the Committee do not desire to pursue in view 
of the Government'. reply (Vide Recooamendation at S. No. '3) 

NUJQbcr 

hoentage to Total 

,. RecODlDlendationl in respect of which final ",plies of Government have 
IMt Men accepted by Conanaittee and which requile reiteration (Vide 
B.eCOllll1JendatiOnl at 5. NOI. I." II. !lB) ....... 
". 'lIIltap .... total 

-

116 

3 

4 

13 
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